GOVERNMENT OF INDIA
HEAVY INDUSTRIES AND PUBLIC ENTERPRISES
LOK SABHA
UNSTARRED QUESTION NO:3196
ANSWERED ON:14.12.2006

ALLEGED IRREGULARITIES IN APPOINTMENTS
Singh Shri Prabhunath

Will the Minister of HEAVY INDUSTRIES AND PUBLIC ENTERPRISES be pleased to state:

(a) whether the information has since been collected;
(b) if so, the details thereof; and

(c) the action taken to cancel the appointments of persons against whom enquiries are pending with CVC?

Answer
THE MINISTER OF THE STATE IN THE MINISTRY OF HEAVY INDUSTRIES AND PUBLIC ENTERPRISES (SHRI SONTOSH
MOHAN DEV)
(@) and (b) : Yes, Sir. As per the information furnished by Central Vigilance Commission (CVC) vigilance clearance was withheld in
recent past in the cases of three candidates included in the panels recommended by the Public Enterprises Selection Board for
selection of following posts:-
1. Chairman-cum-Managing Director (CMD), National Mineral Development Corporation Ltd.
2. CMD, National Hydroelectric Power Corporation Ltd.

3. CMD, Hooghly Dock & Port Engineers Ltd.

(c) : None of the candidates not having vigilance clearance was appointed to the respective posts in these Central Public Sector
Enterprises.
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